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Shri G,R.Gore

Pune .o | Applicant

Vs

Kend@ﬁ%a Vidyalaya Sangathan

& Anr. .o ' Respondents

Coram: Hon'ble Shri N.K.verma, meber(A)
Hon'ble Smt. Lakshmi Swaminathan, Member(J)

Shri Kishor Bute Patil,
Advoce for the applicant.

Tribunal's Order:
(Per: Hon'ble S hri N.K.Verma, Member(A)

Shri Patil crgaves for the withdrawal
of this application with liberty to file a fresh

application if necessarys Prayer granted.

PB umfl \)Mﬂo

(Smt. Lakshmi Swaminethan) (N.K.Verma)
Member/J meber/A :

Dated: 18=4«94



